Oral Answers [26 July, 2018] to Questions 27

12.00 Noo~
ORAL ANSWERS TO QUESTIONS
MR. CHAIRMAN: Question No. 91. Shri Vijaysai Reddy.
Merging of education schemes

*9]1. SHRI V. VITAYASAT REDDY: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether the Ministry has decided to merge SSA, RMSA and Centrally
Sponsored Scheme on Teacher Education under Samagra Shiksha Abhiyan;

(by 1if so, the reasons therefor;

(c) whether it would lead to losing of jobs by people working on contractual basis
and outsourcing under SSA, particularly in Andhra Pradesh where more than two hundred

people would lose their jobs due to above merger, and
(d)y if so, in what way the Ministry would protect them?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI PRAKASH
JAVADEKAR): (a) to (d) A Statement is laid on the Table of the House.

Statement

(a) to {d) Yes, Sir. In pursuance of the proposal of the Union Budget, 2018-19, to
treat school education holistically without segmentation from pre-school to Class XII,
the Department of School Education and Literacy has launched the Samagra Shiksha
- an Integrated Scheme for School Education as a Centrally Sponsored Scheme with
effect from the year 2018-19. This programme subsumes the three erstwhile Centrally
Sponsored Schemes of Sarva Shiksha Abhiyan (SSA), Rashtriva Madhvamik Shiksha
Abhiyan (RMSA) and Teacher Education (TE).

Samagra Shiksha 1s, therefore, an overarching programme for the school education
sector extending from pre-school to class XII and aims to ensure inclusive and equitable
quality education at all levels of school education. It envisages the 'school' as a continuum
from pre-school, primary, upper primary, secondary to senior secondary levels. The
Scheme would lead to an optimal utilization of budgetary allocations and effective use of

human resources and nstitutional structures created for the erstwhile Schemes.

An allocation of Rs 75,000 crore over the period 1st April, 2018 to 31st March, 2020
has been approved for the Scheme which 1s a 20% increase over the current allocations.

TIts main features, infer alia, are as follows:
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(i1)

(iif)

(iv)

™)

(v1)

Annual Grant of Rs. 5,000 to Rs. 20,000/~ per school for strengthening of

Libraries.

Composite school grant increased from Rs. 14,500-50,000 to Rs. 25,000-1
Lakh and to be allocated on the basis of school enrolment.

Annual Grant for sports equipments at the cost of Rs. 5000 for Primary Schools,
Rs. 10,000 for upper primary schools and up to Rs. 25,000 for secondary and

senior secondary schools.

Allocation for Children with Special Needs (CwSN) increased from Rs. 3,000
to Rs. 3,500 per child per annum including a stipend of Rs. 200 per month
for CWSN girls to be provided from Classes I to XII. - earlier it was only for
classes IX to XIIL

Allocation for uniforms enhanced from Rs. 400 to Rs. 600 per child per

annum.

Allocation for textbooks enhanced from Rs. 150/250 to Rs. 250/400 per child

per annum.

(vil) Upgradation of existing schools.

(viii) Upgradation of Kasturba Gandhi Balika Vidyalayas (KGBVs) from Class 6-8

(1)

&y,

to Class 6-12.

Strengthening Teacher Education Institutions like SCERTs and DIETs to
mprove the quality of teachers with SCERT as the nodal institution for in-

service and pre-service teacher training.

Enhanced use of digital technology in education through smart classrooms,
digital boards and DTH channels.

As the Scheme expands support for school education at pre-school and senior

secondary levels, it provides for additional job opportunities for teachers, part-time

teachers, support staff in schools, resource persons for academic support to teachers,

teacher educators and administrative personnel. Further, the matters related to requirement

of manpower to administer the Schemes, recruitment and the terms and conditions of

service fall within the purview of the States and Union Territories.

SHRIV. VITAYASATREDDY: Mr. Chairman, Sir, Sarva Shiksha Abhiyan, Rashtriya
Madhyamik Shiksha Abhiyan and Scheme for Reorganisation of Teachers Education have

been merged into Samagra Shiksha Abhiyan. Majority of those who have been working
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for these three schemes — SSA, RMSA and SRTE — were on contract basis. But, under
the new Samagra Shiksha Abhiyan they have not been accommodated. Since majority
of those who were working under those schemes are not accommodated under the new

Scheme, they are becoming jobless.

So, I would like to know from the hon. Minister whether any protection
mechanism has been worked out for accommodating them n the new scheme. If not,

how the Ministry is going to protect them?

SHRI PRAKASH JAVADEKAR: Hon. Chairman, Sir, this 1s a new issue which
he has raised and I am thankful to him for that. T will definitely review whether some
people are getting out of job due to this merger. I don't think so, because this is a merger
of schemes and not dismantling of schemes. ST 7 =073 187 2, A&} 07 21 9%
gafery @ fo ygdl wdfen il o, meafia e ¥ o eiiv e g e,
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[THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA) in the Chair]

SHRI V. VITAYASAI REDDY: Sir, my second supplementary is this.
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[Shri V. Vijayasai Reddy ]

The funding pattern between the Centre and the State for all three schemes and
the new one 1s 60:40 for general States and, Sir, you are aware, for Special Category
States, 1t 1s 90:10. All along, hon. Prime Minister, hon. Finance Minister and hon. Home
Minister have, on record, been saying that whatever benefits that are accrued to the
Special Category States, as of now, would be extended to the State of Andhra Pradesh
also, though it has not been granted a Special Category Status. I would like to know from
the hon. Minister for this new scheme, that 1s, the Samagra Shiksha Abhivan and also for
the earlier schemes, whether the ratio 1s 90:10 or 60:40.

&} JHTE AESHY: He e, Sil Tso § Wil fpar 2, ag 39 € s saferg § |mm
PHRAT TTEAT &, fop 39t &1 a1 ey 21 e fagwa 718 2 6, arr faft o
gigd] a@ &1 T 2, 91 SHBT ATSd dh AT DHIAT B, il MSdT BT Tl 7, IADI
1] T 3TIS HYAT © 81} 11 S| a0 Bl I &, I dREd] qp ATIS HAT T
BH 344 YIS il W o fory 1 U9 < ¥ &1 arqdiSuA 3l whd, Hdad o¥) Wi
e e firerl), @ aga Ascyf 21

SHRI ANUBHAV MOHANTY: Is it 90:10 or 60:40?

SHRI PRAKASH JAVADEKAR: T am coming to that. S3IRT Si #ig<dqui &l 2,
o ar | A wgw 9 yer @ @l vl sud ar § aal g6l of), children with
special needs, EURESHECT 1%1'@' _G’T;I’&;WW EFIT&‘ 21 Children with special needs aﬁ%ﬁ
arel @) diEdTs 9gd @ sidl 2Nl B9 8Y wd & fay diF s vy &d 9 afe Jad @)
el 1 M 3§ 9 dd 91 29 1 goiR o1 9 geiR gia o b 8, uH el era
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&, ITI 8% A U HReme 1 &1 oyt 7% Wi R ave § e s s e e aw
S S A1 | WL ST @1 25 AT §U 8, wifeh 25 Al H 8 PRIz g81 ol a8l
I 3BT AT 2R 39 219 Rags &3 & wiwevd ol 2191 Bl SieRdl @l w9d gy, w9y
f31e =71 v =MuE TG W Iodd B IR TR 2 31 39! i i 7 Tt foeen
w, o a1 oY wrrd e 2 @i orler uSw & 9w H ot oft uiferst 8, agl uifersfl &H
AT | AT

SHRIMATT VANDANA CHAVAN: Sir, at the outset, I would like to congratulate the
Government for having taken this extremely important decision to treat school education

without fragmentation as 'primary’ and 'secondary’. But, today, as we see, the municipal
corporations or the Governments have prathamik shiksha schools and madhyamik shiksha
schools. And, it is a problem for students to take admissions, for further education,
after they pass out the seventh standard, or now, the eighth standard. So, what is the
Government doing in this regard? That 1s where the hurdle is. The schemes have been
merged, but what about the admissions to ensure that they finish their education by taking
it up to 12th standard?
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(5 gefler e ]

Bid) 8139 auig | d8i U 7 a1 WO ¥l Wid U1 el 8 2 T wigde i pe wWid a1
@ Bl 99 ofs B RearrAc & @ fergwar o v w91 e axa1 & & 5o+ uws
WS P 3R AR AP Td T, BTl A TTRTE =1 208 T [T gar 21 TR=] X153

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Put your
question, please. 37 T3 HRTI

1 el PHR TG |2, H ue €1 9 ¥l €| 3 84 o8 WReR| & Head § ds
& 1T 1 ftharT pxar <, 1 1% 1¥1en & 7RI & fofg aga afean srm

SHRI PRAKASH JAVADEKAR: Tt is a suggestion for action.

THE VICE-CHAIRMAN (SHRI BHUBNESWAR KALITA): Okay. Now, next Q.

No. 92. The questioner is not present. Are there any supplementaries?
TS & Hey 7 B A

*92, 3f1 AU FA: =11 AVT1 721 78 I 1y | e
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